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exqmination centre after the commencement of the exq,minatron,

Anya1terationintheentriesoftheAdmitcu,a*Courtwi1l
render the candidate disqualified from the test.
No candidate wili be allowed to submit.the answer script before two hours from the schedulecltime of commencement of the examination.
Any sort of malpractice wilr rencler the candidate disqualified for the test.
The candidate will have to bear the travelring expenses on his/her own.
In case of any dispute, the decision of the .',tnoiity is final.
A-ny change relating to the examination will ue puutisned in the official website of the calcuttaHigh Court (www.calcuttahishcourt.gov.in) on1y.

The candidate must use his/her own pen.
The candidate must not write his/her name and roll number anywhere on the answer script,except on the space provided for this purpose in the main answer script, failing which thecandidature shall liable to be cancelled.
The answer script must be written in trnglish ianguage only.
The use of calculator, pager, mobile phone and other electronic gadgets within the premises ofexamination centre is strictly prohibitecl whiie the pro.L"= of exarnination is on. Any of suchpractice will amount to malpractice.
The candidqte must brr.ng thts Admit _9yd arongwith the Ad,mtt card, of phaseExaminatlon, ln the E*amlnation Hafi on io"rg dag before half_an_hourcommencement of the examlnatlon. lvo candidate uill be q.llowed to enter
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